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(b) if 50, tbe details thereof and the 
Itept taken in this reprd '1 

THE MINISiER OF HUMAN RB-
SOURCE DBVBLOPMENT AND HOM.E 
AFPAIRS (SHRI P.V. NARASIMHA 
aAO) : (a) No, Sir. 

(b) Does not arise, 

Security at Airports 

5208. SHRI T. BALA GOUD: Will 
tbe Minister of TRANSPORT be pleased 
to state, 

(a) the measures being taken by 
Govemment to ensu te complete security at 
Indian A irports to stop smull} ina of arms, 
explosives and air sabotage; 

(b) whether most modern equipm ents 
are being imported for this purpose and 
trainins will be imparted to the security 
personnel to handl~ such situation; and 

(c) whether the security personnel are 
transferred periodica1ly at least at Inter-
Dat iona) Airport s to avoid th eir 
collusion with anti-national elements? 

THB MINISTER OF STATE IN THE 
DEPARTMBNT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLEa): (8) wberaes 
atriet security measures are tnt en to 
conduct pre.flight anti-sabotage checks of 
aircraft at originating and turn around 
stations with the help of check·Jist for each 
type of aircraft, and tnodern equipment like 
door.frame metal detectors; hand held metal 
detectors; X-h ay:5 baggage inspection 
systems; trained dogs in the shifting of the 
explosives at Srinagar and Bombay, vapour 
analylers at 14 airpoi ts, adequate check 
and vigilance is exercised by customs 
officials to comibat any attempt of clandes-
tine import of prohibitory items and 
smuaaling into India. Itenn of food and 
beveraaes which tll c loaded into tbe air-
craft are also subjected to check and 
scanning for any sabota.e material. 
Baggage of only tho~e passenaers are loaded 
into the aircraft who are actually 
ttavelliDI. 

(b) Yes, Sir. Security measures are 
conataotly reviewed and security personnel 
ato kept abre.at of the JatOlt developments. 

(c) With a view to takina advaDtale 
of their traininl and expertise, security 
personnel at ahportl are n'" transferred 
frequently. P ersonneJ found undesirable 
can however be transferred at aoy atalc. 

Proposal to Bring all Unlversltlel 
UDder Unified Control 

'209. SHRI JAOANNATH 
PATTNAIK : Will the Minister or 
HUMAN RBSOURCE DBVELOPMENT 
be pleased to state : 

(a) whether there is any proposal under 
the consideration of Government to enlct 
law to bring all the universities in tbe 
country under unified control of Union 
Government ; and 

(b) if not, the ditlicultie s in this 
regard ? 

THE MINISTER OF HUMAN 
RESOURCB DEVELOPMENT AND 
HOME AFFAIRS (SHRI P.V. 
NARASIMHA RAO): (a) and (b) The 
Central Government bas no proposal to 
bring all the universities in the country 
under its control. 

Recruitment in Dbanbad Division 
and Maintenance of SC/ST Quota 

5210. SHRI BASUDEB ACHARIA: 
Will the Minister of TRANSPORT be 
pleased to sta te : 

(a) the total number of persons 
recruited with category·wile break.up in 
Dhanbad Division of Eastern Railway 
during the last two years till I February, 
1986 ; 

(b) whether reservation for Scbeduled 
Castes/Scbeduled Tribes has been 
maintained; and 

(c) if so, the percentage of persOD. 
belongins to Scbeduled Castes and 
Scheduled Tribts recruited category-
wise? 

THE MINI~TER OF stATE IN THB 
DEPARTMENT OF RAILWA~S (SHRI 
MADHA VRAO SCINDIA): (a) to (c) 
The information is beiDa co)) ected from 
Eastern ,Railway and win be Jaid OD tbe 
tabl0 of the Sabha. 




